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00 if not, the reasons therefor? 

'fHEMINIS1EROF RAILWAYS (SHlU 
C. M. POONACHA) : (a). Yes. Sleeper 
coaehe& have been provided on all Mail and 
EsJt_ trains involving night jo~. 

(b) Does not ari'e. 

RAn. ROAD TRANSPORT 

3600. SHlU LAKHANLAL GUPTA: 
SHRl G. S. MISHRA: 
SHlUNATHURAM AHIRWAR: 

WiD the Minister of RAILWAYS be 
pleased to state: 

(I) whether it is a fact that tobacco, 
walnuts, onions, bananas exported from 
the GOuntry are mainly transported to P_ 
of export by road transport; and 

(tI) if so, the reasons for transportiq 
by road transport in preference to Rail 
which is cheaper? 

THE MINISTER OF RAILWAYS (SHlU 
C. M. POONACHA): (a) It is correct that 
onions ad tobacco for export are trans-
ported to the port mainly by road. Walnuts 
move partly by rail and partly by road and 
bananas, mainly by rail. 

(tI) Whether the exPOrter cbOOIleS ODe 
JDOCIe of transport or the other would 
reaDy depend on the cricwostaoces of cac:h 
i!ldividual case. Broadly speaking, cxpor-
t,us of O1IiODS prefer road transport because 
the 1I"811ic originates in areas not far from 
~ port of export and road transport 
i. better suited for short distance tra8ic. 
00 the other hand, for bananas, rail trans-
POrt i. preferred because it saves jolts and 
spoilage in transit and the distances are 
fairly big. It is hardly necessary to add 
that rail transport may not always be 
cheaper. It would entail, in most caacs, 
some transport by road at either end and 
that may appreciably put up tbe total costs. 

IMPORT OP AJlT SILlt YARN 

3601. SHRl YAJNA DATT SHARMA: 
WiD the Minister of COMMERCE be 
pleared to state: 

(a) whether it is a fact that the import 
of art silk yam has been discontinued due 
to abolition of export scheme for art 
IiIk fabrics; 

(b) if so, whether GOVCrDDIeDt propoee 
to revive the sCheme for export prmnolion 
art silk fabrics and, if so, wbeD; 

(c) whether the art silk po_loom 
weaving industry which hu been badly 
hit with the discontinuance of import of 
this raw material has demanded that Govern-
ment should fix reasonable prices of indi-
genously produced art silk and synthetic 
yam and arrange for its equitable 
distribution on installed loom basis; aDd 

(d) if so, the reaction of Govcmmcnt 
thereto and the steps taken to IaYe the 
industry from closure 7 

THE DEPUTY MINISTER. IN 1HE 
MINISTRY OF COMMERCE (SHIll 
MOHD. SHAFI QURESHI): (a) It i. a 
fact that import of art silk (rayon yam) 
has been discontinued due to the aboli-
tion of Export Promotion Scheme for art 
sitk fabrics. Certain imports of OIJIcr 
types of manmade IIbre and yam are how-
ever, allowed to be made to _t aIol1g 
with indiaenous yam, the ovcnll rcqui~ 
ments of the art silk weaving industry. 

(b) No, Sir. 
(c) It is a fact that the art siJt powedoom 

weaving industry has been making ~ 
teDtaIionI to Government rcprding \be 
price fixation and distribution of indiJlllllOUS 
art siJt and synthetic yam. 

(d) Certain steps in this direction have 
already been taken and brouBbt into lome. 

YARN _ IiANDLOOIoIS 

3602. SHRI YAJNA DATI" SHARMA: 
Will the Minister of COMMERCE be 
pIeued to state: 

(a) whether Government are aware that 
the bandlooml pay not less than 2S per 
cent hiBber prices for the yam they buy by 
way of reeling bundling, baling ~ 
plus insurance and transport end profits 
of miDI and middlemen u ageed to by the 
Powerloom Enquiry Committee beaded by 
Shri Ashoka Mehta; and 

(b) the steps taken by Government to 
remove the disparity in the prices of ,..... 
boutht by the handloomI from milla? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SURI 




